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CORAM: -
HON' ELE ME, GCFRL FLT3dNA, VICE CHAIMMAN
HON' BLE O, F.EHARMA, HMEMEER (B)

For petitioner . . Mr, R,.N,MBthur

ORDER

FER 0 I‘LE e, OQFAL PP ISHMA, VICE CHATRMAN
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ciorn unier Zection 17 of +the

.

This is 2 pet
Administrative Tribund@l #ect, 1%3%.alleging thersin

thét by not obeying the order of the Tribup?2l in C&

Mg, 580,97 dscided on 12-11-19292 the rzooondsnts have
committed contanmpt.

Z We have he2rd ths lzarned counssl foar the
petitioner, lbne is present for the resvondents,

5 The ledrred ccunsel £y thz ostitioner stated
that thse ordzr of the Tribun2l 38tz2d 12~11-1993 has
beenn complied with, MW cl@zz of contemnt iz, therzfsare,

4, The Contenpt Paiedition is Jismizsed, Motices
Adischerg=d,
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